Annexure-1
Name of the corporate debtor: Vyshnavi Spices LLP ; Date of commencement of CIRP:06.06.2025 ; List of creditors as on: 15.08.2025
List of secured financial creditors belouging to any class of creditors
‘Amount in T)
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interest guarantee CoCl off
1| Small industries 19/06/2025 102,906,630.20 102,906,630.20 | Direct Credit Scheme (DCS) and 93,212,096.00) 9,694,534.20 No 100.00%) [/} 0 - -
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